
13241 Oral Answers JULY 17, 1867 Oral Answer*  1334*

*T« TTR WtigT iftffem:  t»HW

t 'rfV<?V  STV=r JWIT

*T I

Mr. Speaker: I looked at that side 
twice, thrice, and nobody got up. I 
therefore called  the next question; 
otherwise. I would have called you.

Strata* 0/ Nuclear aoa-milteajiMi 
Treaty by India

*1171. Shri Madhu Limaye:
Shri S. M. Baneijee: 
yBhri George reraaades:
Dr. Bam Manohar Lohia:

Will the Minister of External Affairs 
be pleased to state:

(a whether it is a fact that diplo­
matic pressure is  being exerted by 
U.S-A and  U.S S.R  on  «nH
other countries to induce then to sign 
the nuclear non-proliferation treaty;

<b) whether Government intend to 
call a Conference of interested coun­
tries to resist this pressure tor sijnini 
away the rights of non-nuclear coun­
tries without  a firm agreement on 
denuclearisation and disarmament; and

(c) if not, the reason for not or­
ganising international support fat the 
rights of the non-nuclear cocsitrlea?

The MlnMer of External  Affair* 
(Shri M. C. Chagla): (a) No, Sir.

(b) No, Sir.

(c) The Eighteen-Nation Disarma­
ment Committee, of which India is 8 
member, has 14 non-nuclear countries 
represented on it. It is dealing with 
the drafting of a Treaty on non-proli­
feration  of nuclear  weapons.  Die 
views at the non-nuclear countries are 
freely and fully  expressed in that 
Committee and in the General Assem­
bly.

««nr
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vr % vtf star  «wnf  ?

Shri M. c. Outfit: Wo da not waat 
the present nuclear situation to be 
frozen. I have made the statement te 
thia House and the other Houae very 
often that India, will consider whether 
it should sign the treaty or not after 
it emerges in a flnal shape. It Is not 
correct to say that we have decided 
to ttgn on the dotted line. We know 
the defects in the treaty and we an 
hoping that after a discussion in thia 
18 nation committee, our  objection* 
will be listened to and it will emerge 
in a form which will make It possible 
for us to sign it  But any suggestion 
that we will  sign the treaty a* it 
stands today is not Justified.

eft «TW fiwfc: WT <IWK HTFtfl 

tot tt frtnrrr  ?
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fH§ TTCT ̂ | %

nv flit »i 

fprtV «m I 1

It gives the monopoly even at nuclear 
research to the  nuclear power* and 
puts the non-nuclear powers tnder * 
great disadvantage.

*r fa ftrc Wf % <mr wif»nc fftrant 

I wr wwk J Mn <irt 

’rafft % <m trt % ftwt wr Wf 
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Slul BL C- ClM|U: As a matter ot 
feet, Pakistan proposed in the United 
Nations the convening of a conference 
of non-nuclear nations. We opposed it 
for thia reason that we cannot arrive 
at a non-proliferation agreement  in 
the absence of nuclear powers.  We 
also objected, to the drafting of cer­
tain parts of that  resolu'.ron.  But 
whatever it w-ay be. that resolution 
has been passed  in  the Assembly 
Therefore, when the resolulun is im­
plemented, there will be a conference 
•f non-nuclear powers.

8brl S. M. Baaerjee; Since all the 
Members of this House, whether on 
this side or that side, are interested to 
know more about this, may 1  know 
whether they  will take this House 
into confidence before the treaty is 
signed and there will be a proper dis­
cussion here before the treay it sign­
ed
8hr! M. C- Ctafla: We will certainly 

keep the House informed to the extent 
poalUe. We want to carry the Hoise 
atvft the country with us.

ahrt S. M. Baaeijee: My question is 
simple. I wtnt to know whether this 
House will be taken into confidence 
More signing the treaty?

Shr| MU C. Chacia: We will consider 
that. NakmaUy a treaty is signed by 
Government and then placed before 
the House. Itat is the executive func­
tion et Government. Bet In view of 
the opinion expressed by the House, we 
win certainly consider whether we can 
place Ch« draft treaty  before  the 
Howe before we sign it

*s*r t fo W ̂  i'TOt % art fiMffd 

i topc  vrtft imnft % 1 wr

fapAr *rt * worn =r 

w r hmrr | ?
8>hri M. C. Ubagta: yes, Sir, i can 

give a list of it. I have done so very 
often. Firstly this draft treaty does not 
meet the terms the resolution passed 
by the Assembly pursuant  to which 
1 his Committee was set up. The re­
solution was  that this  agreement 
should be in furtherance  of geneial 
and especially nuclear  disarmament. 
This draft treaty does not do anything 
of the sort Secondly, the UN resolu­
tion requires that there should  be 
mutual obligations between  nuclear 
and nonnuclear powers.  This  draft 
treaty casts an obligation upon  the 
non-nuclear States  while the  State 
accept responsibility or obligation  at 
all. And don’t forget that under the 
definition of this treaty, China would 
be a nuclear State because the date 
laid own is the 1st of January 1967 
Any country which has exploded  a 
bomb before January .967 will be m 
the privileged position of a nuclear 
S.ate We object  to this distinction 
between privileged and non-pnvileged 
nations Finally, and from our point of 
view the most important, this trejty 
attempts a monopoly on the p3rt  of 
nuclear powers even with regard  to 
nuclear research. The nuclear powers 
have a monopoly of nuclear weapons, 
which is bad enough But they want 
to proceed further and have a mono­
poly of nuclear research. Most  non­
nuclear countries are agitated  about 
it, countries like Sweden, Brazil and 
' others, who also want to have nuclear 
research in the country.  For India 
particularly, which is so advanced in 
nuclear research, this  is a very se­
rious thing, particularly when  India 
is threatened by neighbouring China, 
which has Already exploded a hydro­
gen bomb.

K< TW  "Mini:  W W

wt tfeft snjfcm w w w w
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Shri H. C Chaste: So far ougr nuc­
lear  energy  has produced isotopes 
which we are not only using in our 
country for health purposes but we 
are exporting them We have  made 
further researches which obviously I 
cannot disclose tn this Houce But our 
research is going on Only the other 
day, the Director of Atomic Research 
in Bombay, Dr Sethna said that we 
might have energy producod whidh. 
might be cheaper than electricity It 
would be a revolution Apart  from 
what we can do about digging tunnels, 
as my hon friend has suggested for 
vanou< other activities nuclear energy 
is going to be the energy of the future 
and any restriction to be put on any 
country in the wav of nuclear research 
is a very serious thing

H»  TW W ljl Wtfpn: TOB 

ififtor, *rt *T«rw tt stpt 11

Mr. Speaker: la the question hour 
also there is vyavastha*

1T« 5%*JT

I M »Rft aft  TTV sj# qfrfr
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Shri h. C.  Chagla: I  am sorry,
I  am  not  in  a position  to ans­
wer this This relates to the Depart­
ment of Atomic Energy If my hoa 
friend asks a separate question to the 
concerned  Ministry, it will be ans­
wered

*T»  TW  wHfWT: ?ft HW

"flaw ’T*rte7, T*T TT  <faPTT :qfr

7

Mr. Speaker: The Minister says he 
is not able to answer it I do not know 
whether I can force the Minuter ta 
answer it, when he says he doe* net 
know it

*T® TW wflgf ?Ttft*T: ?ft OTT
wwir t ft? its firtw tiptt

rrf̂r 3rr $?r «nwt ir «harpwnr

Mr Speaker. He |S not expected ta 
answer questioa<- on technical matter*.

*1̂1 RnA: WH >Rfr up 
t t  v**rr tow  «m | i vk
«F*ft jftr ̂r rml
wawŵ Wtliftsr̂jw 
tft OTT| . (WQ̂agTlt) 
»J? OTFT iwt w «<k *w*r #?tt w «pihr 
t ftp 3% »mwt w  jwir aww ? i

*t* «Mfn:  A

«r? w«rfF unc vmrtt  i m  

«rr wnpft 11  (wwriw)



Shri Sfiosrsae; On a point of order, 

Sir.

Mr. Speaker: No point of order dur­
ing Question Hour. Shri Supakar.

Shri Bndhakjur  Sapakar:  May I
know why no attempt is being made 
by the non-nuclear powers to see that 
the powera  which now possess the 
monopoly in the atomic weapons do 
not further expand either quantita- 
'tively or  qualitatively  the nuclear 
-weapons that they now possess and 
also to reduce the quantity of the nuc­
lear weapons that they now possess.

Shri M. C. Chagla: That is exactly 
the point. My hon. fnend has put his 
finger mi the point. Thi» Treaty wants 
to go in tor prevention of horizontal 
proliferation  withoi't  putting  any 
restriction  on  vertical  prolife­
ration.  There  is  nothing in this 
-draft Treaty to call upon the nuclear 
powers either not to increase the stock­
pile or much less to decrease it That 
is one of the objections we have to 
this draft Treaty, as it is.

Shri Smdhak&r Supakar; Why not 
take positive measures towards this?

8hri ML C. Chagla: We are trying to 
have it on those lines.

Shrimati Lakshmikanthamma: When 
-China is manufacturing ̂nielear wea­
pons, it is not mere exhibition or in­
timidation  but the will to use them 
-against « non-nuclear  country like 
India. May I know whether the Gov­
ernment will assure that India will not 
sign any treaty which goes against the 
interests of the country?

Shri M. C. Chagla: I can give that 
assurance to the hon. lady  Mein bar. 
The Government  of India will nsi 
sign any treaty which goes against the 
national interests.

SM H. N- MMkerjee; Pending what­
ever happem to oar efforts for nuc­
lear  non-proliferation  and ultimate 
nuclear disarmament, may I know if 
Government is taking any eteps, some­
what comparable to the suggestion
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made by the Polish Foreign Minister 
in retard to their part of the world, 
so far as nuclear free zone in our part 
of the world if concerned?

Shri M. C. ChagW: Yes. Sir; that is 
also one of the matters that is being 
considered.

«ft  mo fiwrtf:  Wft  JRft

art «P?r, w«rtt $ fa ̂ mr̂i

JJTOW  TT t iftr

 ̂ | flarr ffrsj

5HT  »!TT ̂ FT ̂ I  q*TRtT ’TlfT- 

S5TST  wnr 3WT *WT 

5ft   ̂ I fî Tt qr

% arc ?fr  *nr *nff *r wr*

|tT ftp *rrer tok  «rr5T w 

ftwrt  % few fan: t ?

Shri M. C. Chagla: Yes, Sir. I know 
China is not a Member of the United 
Nations. What I tried to point out to 
the House  was that even if China 
were to sign this Treaty, which is not 
likely, she would sign it ag a nuclear 
power, undertaking  no  obligations 
either to reduce the quantity of nuc­
lear weapons or not to increase them.

sft fnror nr: #  «rgi««r *r 

vvn  5 fv  tc vit ftsft 

cTHf "HT  fwr  Tip | Hrr*nnrfa- 

flit  flrpT  fftr

*t*sfcr  «mr ̂ tjtt  & *it

=i$ «nw tt  qfirf afr ft «r̂r

•pflwfiw  ?fwT vi  vr5<fit7T 

f «it ̂  ’ iftr ftrtw

1H 1W  *ft mdT 1̂  ft  T

-s*it wtf*  S w ̂ wnr  <̂r

«n qfr ?

Shri M. C. Chagla: About conven­
ing of the Conference, I have given 
an answer  to  Mr Madhu  Limaye. 
With regard to the first part of the 
question, we are not being pressuris­
ed to sign or not to sign the Treaty. 
In any cast', our foreign policy is Mfc
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*Wwl through ymiBM tm other 
ebentriaa.

Wm—tt  tkitabwaH  «■»■<  in 
view of the tact that we are develop­
ing the nuclear power here with the 
collaboration of Canada and Canada 
ha*  taken a stand  that  whatever 
difference may be between haves and 
have-nots of nuclear power, the non­
proliferation Treaty has to be signed, 
may I know whether, in view of this, 
any pressure has been put to India 
to sign the non-proliferation Treaty 
by Canada on this understanding that 
they would not extent 'any help for 

the nuclear development?

Shri M. C. Chagla:  As far  as 1 
know Canada is in favour of signing 
the Treaty, but a final decision has 
not yet been taken  There is no pres­
sure on us by Canad,. to sign  this 
Treaty because of the  collaboration 
we have with Canada >n one or two 
projects in this country with regard 
to nuclear research

Shit Hem Baraa:  Since China has 
stepped into the nuclear  club with 
full political and military glory, and 
thia fact has altered the nuclear bal­
ance of the world, may 1 know whe­
ther Government do not think  that 
this Nuclear Treaty is meaningless in 

the con ext of these  new develop­
ments, and if they think that  this 
Nuclear Treaty is meaningless,  why 
have they not brought this to  the 
notice of the super powers who have 
been insisting on India signing  this 
Treaty along with the others?

Shri M. C. Chagla:  Our attempt is 
to make what my hon. friend calls a 
meaningless Treaty into a meaningful 
Treaty.

Shri Haas Baraa: How*

Shri M. C. Chagla:  Certainly we 
have drawn the  attention  of  the 
major powers that the emergence of 
China as a nuclear power changes the 
whole international complexion.

SM Ba| Bal Madhek: There  are 
reports In the Press that it has bean 
suggested to the Government of India 
that since China  has  exploded  a

hydrogen bomb at* Mia omum* ad­
vance to that stage, in tha aawr future, 
why should we not  step this pro- 
gramme aad Join fee »e»H>roMar«- 
turn Treaty and *ign it.  I want to 
know whether such suggestions  or 
pressure have come.  Secondly, tt is 
also reported that Pakistan la trying 
to get nuclear weapons from China. 
May I know whether it is a fact and 
if so, what steps Government of India 
are taking to have collaboration with 
countries like Japan who are  alafr 
advancing in thia field to have our 
own nuclear weapons  aa early as. 
possible?

Shri M. C. Chagla:  I have already 
said that there is n0 question of any 
pressure.  Naturally  representations 
ure made to us by different powers 
pointing out the merits of the Treaty; 
the other powers point out  the de­
merits of the Treaty.  We are dis­
cussing with  the  various  powers. 
There Is no question ot *ny preartne. 
Discussions are going on.

Shri Bal Raj Ma4hok:  How about
tho other questions}

Shri M. C. Chagla;  With  regard
to the other questions, they do not 
arise out of the main question.  We 
■ire watching the situation  and we 
will take necessary steps if an even­
tuality comes about—I  hope, it  will 
rot—when £hina  transfers the  nu­
clear power to Pakistan.

With regard to collaboration with 
Japan, it is a suggestion for action and 
we ah all bear it in mind.

Shr| Bakar All Mirsa: The Minis­
ter has said that the nuclear power* 
are not prepared to reduce or even 
freese the nuclear power at the pre­
sent level. He has also said that China 
is not a member of the nuclear club. 
On what basis is thia Treaty  being 
deelt with and what is.the purpose o( 
delaying that has been going on (H 
a long time.  Tho* ora ata» repo* 
about .some  aort  of collaboration 
and understanding between two big 
powers, Jtoasia and  America, gbM* 
thia Nudeer Treaty, & that comet?
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1M K, O. Ofcagle: TUi Camnuttae 
«M appointed Iky the United Nations, 
as X Mid. to the tpeciOc  purpose ot 
promoting disarmament. It is  meet* 
lag in Geneva under a mandate from 
the Oeneral Ajwmbly and It will have 
to report to the General Assembly I 
think, the report will go to the next 
eeasum and the  General  Assembly 
will diacuu thii report

With regard to the attitude of the 
two powers, it Is understood that both 
the United States and the USSR are 
anxious that a Treaty similar to the 

one which is in draft now, chould be 
signed by all the countries

WHIN W vMt: t wfhr
wft It afr*raT  r fv jnr ̂ Pkw 

grftrfoftsR frit v* it  *  ^

wwwt *r»r ft »ti t t<rs> fB *rnrf 

it -aft  frrr f, fsriŵTT ^

qrftwfpf iptt t fern Jr fr vif

JWT %  !T̂t UT'TT, 5W -TT

ti*mr3«r vr frtr *jt &, sjf*r»PT

jpftn  iwr fr, frr ws % tt 

ri St, fspift srf̂r ct

iwwt *sr suf,  *r, tt

T̂fT=rrT *7% $• r«A «rfTT’’ 4»it»- ? 

WT ’

Shri M. C. Chagla: That is one of 
the objectionable  features  of  the 
Draft Treaty.  As the Treaty stands, 
it prevents, what we call,  peaceful 
underground explosions, and we have 
been opposing  it  We have  said 
that it peaceful explosions are neces­
sary for the advancement of nuclear 
research, they should be permitted to 
the non-nuclear powers The  matter 
is still under discussion.

* to sT’i’fr

(Whfr ( It  trnrtr

wwrf 1

Shai ML C. Owgto; It is very dl«- 
ettX to b w b such questions.  The

total membership in the U.N. is 122,
1 think ...

■ft fww mrm: *nj?n 

|m  fiir wtsnjtp ?

Mr. Speaker:  His  questions  are 
always very difficult to be answered

Mr Nath Pan.

Shfl Math Pai:  In the light of the 
objection to which he made a refer­
ence earlier  while  replying  to  a 
question which  was asked  by  Mr. 
George Fernandes, may I know from 
the Minister whether it is fair  to 
1 all, what is euphemistically known 
„s the Diaft Treaty, as anything but 
a thinly veiled threat backed in the 
case of the Soviet Union by the threat 
of withholding military aid, and in the 
case of the United  Stales by  the 
threat of withholding economic  aid 
if we do not sign it and, therefore it 
is nothing but a conspiracy on the part 
of the super  powers to  perpetuate 
their hegemony  to back  up their 
existing political hegemony, which is 
given to them by the veto by  this 
new veto in  the field of  military 
power’

Shri M. C. Chagla: My hon friend 
has described in rather strong langu­
age what I tried to suggest in per­
haps milder language  But the fact 
u, that at present no draft treaty has 
been tabled  Even the USA and the 
USSR have not been able to come to 
an agreement on the draft  Thev are 
\i-ry near it but they have not yet 
agreed  It is only when the  two 
major nuclear powers agree 011 a draft 
that it will be tabled before the 18- 
natwn committee

Shri Nath Pal; Am I wrong m sug­
gesting—I had raised this earlier also 
—that Government have already re­
ceived identical drafts from both the 
USA and the USSR for their consi­
deration. and therefore, it will sot be 
fair to say that  there is no draft? 
These two super-powers have aubnrit- 
ted to us and to other small powers 
I am sorry I have  to refer to our
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country m a small power because it 
is of their doing—a draft simultane­
ously. If the hon. Minister says Wo'
I  shall produce it here.

Shri M. C. Chagla: What I meant 
about the draft was that no draft had 
been tabled before the 18-nation com­
mittee. Drafts have been under consi­
deration.  W.» hnve  received  thosr. 
but no draft has been placed before 
the 18-nation committee.  I jpant the 
record to be straight.

qwsHftiT ***«*» vrfimsaRW 

vt̂«t Trfawrm vr

+

*1173. :

vqtra:

fTf  «r*r  »;rrir vt
m r*»r fv

(V) W  | ftr <TflT
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•TTfiWWiT %  fv<TT $, iftr

(•) *rf7 ?r, 5rr Jr

*rcvrT vt **rr srfaNnrr |f ’

The  Minister of External Attain 
(Shri M. C. Chagla): (a) The Gov- 
-crnment of India are not aware  of 
any decision by Pakistan  for con­
structing a dam on the Fadma. How­
ever, during the meetings of the Water 
Resources Experts of India and Pakis­
tan m December 1961, mention was 
made of a barrage on Padma about 
4 miles (6-l|2 kilometre*) downstream 
of Hardinge Bridge.  Government of 
India have no further information on 
Oic subject.

(b) Does not arise.

Shri Bal Baj Madbok: May I know 
whether this plan to build a barrage 
on the Padma  has been  recently 
revived in Pakistan a* a counterblast 
1i> India’s going ahead with the Far- 
iakka barrage?  Pakistan  has been

opposing the Tarrakka barrage, and 
to put pressure on us they are going 
to take up this barrage on the Padma, 
Is that a fact?

The Deputy Minister in the Minis­
try  of External Affair*  (Slul 
Surendra Pal Singh): This much is 
a fact that Pakistan has been oppos­
ing the Farakka barrage. One of the 
reasons they have put down for op­
posing the Farakka Barrage  is That 
when it is completed  by I&dia,  it 
might have an adverse effect on this 
scheme of theirs. Tlie Padma barrage 
scheme is still, if I may use that word, 
m an embryonic form.  We have re­
ceived some information about it but
11 has not been finalised. They have 
taken no action over it yet.  But we 
are constantly in touch  with them, 
and if and when it is taken up. we 
will take up the matter  with them 
again.

Corporation for AXR.

-r

*1174. Shri K. P. Singh Deo;
Shn Vtehwa Nath Faadey: 
Shri D. C. Sharma:

Will the Minister  of Information 
and Broadcasting be pleased to refer 
to the reply given to Unstarred Ques­
tion No 12 on the 22nd May, 1967 and
st.ite:

(a) whether any decision for set­
ting up a Corporation  for the  All 
India Radio has been taken;

(b) if so, the main features of the 
scheme, and

(c) if not,  the  reasons  for  the 
delay?

The Deputy Minister in the Minis­
try ol Information and Broadcasting 
(Shrimatl  Nandini  Satpathy):  (•)
to (c)  No decision has yet been 
taken on the question of setting up a 
Corporation for All India Radio. The 
causes for delay are manifold. Most 
of them arise out of  the  dilBcultgr 
experienced in reconciling the argu­
ments advanced by the Chanda Com­
mittee with the ultimate objectives




